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Mathura 8000

Digboi 550

Panipat 100

IOC Total 25400

(c) Apart from in house monitoring by IOC, the projects 
are regularly monitored in quarterly performance review 
(QPR) meetings by Government.

[Translation]

UCO Bank

5000. SHRI DHIRENDRA AGARWAL Will the Minister 
of FINANCE be pleased to state :

(a) whether the Government have decided to close 
down Singapore branch of UCO Bank and its 13 regional 
offices;

(b) if so, by when this decision is likely to be imple 
mented and the impact of the implication of this decision;

(c) the number of officers and employees likely to be 
rendered jobless as a result of this decision; and

(d) whether any arrangement has been made to ab
sorb them and if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (SHRI M.P. VEERENDRA KUMAR) (a) to (d) 
Information is being collected and will be laid on the Table 
of the House

(English]

Vehicular Pollution

5001. SHRI K.S. RAYADU : Will the PRIME MINISTER 
be pleased to state:

(a) whether the studies of the Indian Institute of Petro
leum, Dehradun have established that blending of metha
nol/ethanol with petrol and diesel is ideal for controlling ve
hicular pollution;

(b) if so, the details thereof; and

(c) whether the Government propose to implement their 
recommendations in metropolitan cities?

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (SHRI T.R. BAALU)
(a) to (c) The Indian Institute of Petroleum. Dehradun has 
carried out studies that revealed that low level blends of 
methanol/ethanol with patrol is one of the means for reduc
ing the vehicular emissions The use of alcohols, both metha
nol and ethanol has been studied using dual-fuel approach 
in diesel vehicles for reducing vehicular emissions, particu
larly smoke.

The Ministry of Food (Deptt. of Sugar) has also set up 
a Committee under the Chairmanship of Secretary (Food) 
to examine the possiblity of mixing of ethanol produced by 
sugar manufacturing/Distillery units with petrol/diesel.

Shifting of Slum Population

5002. SHRI BANWARI LAL PUROHIT : Will the PRIME 
MINISTER be pleased to state :

(a) whether there is any proposal under consideration 
of the Government to shift some of Delhi's slum population 
to different locations in the National Capital Region;

(b) if so, the details thereof;
(c) the total number of persons presently in slums in 

Delhi; and
(d) the time by which slum population is likely to be 

shifted outside Delhi7

THE MINISTER OF STATE IN THE MINISTRY OF 
URBAN AFFAIRS AND EMPLOYMENT AND MINISTER OF 
STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS 
(DR. U. VENKATESWARLU) : (a), (b) and (d) The 
National Capital Region Planning Board has reported that 
no specific proposal In this regard has been received from 
the Government of NCT of Delhi.

(c) According to Government of NCT of Delhi, a survey 
was conducted in March, 1994 which revealed that the 
estimated number of Jhuggi Clusters was around 1080, 
comprising 4.80 lakh jhuggies and having a population ol 
more than 20 lakhs

HUDCO Loan

5003. SHRI KODIKUNNIL SURESH : Will the PRIME 
MINISTER be pleased to state

(a) whether the Union Government have received any 
project from Kerala State Housing Federation for getting 
the financial assistance through HUDCO;

(b) if so, the total amount asked from HUDCO , and

(c) the details of the proposals submitted by Kerala 
State Housing Federation?

THE MINISTER OF STATE IN THE MINISTRY OF 
URBAN AFFAIRS AND EMPLOYMENT AND MINISTER OF 
STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS 
(DR U VENKATESWARLU) : (a) No, Sir Tha State level 
agencies formulate specific project proposals and send the 
same directly to HUDCO for loan assistance.

(b) HUDCO has so far sanctioned 12 schemes to Kerala 
State Co-operative Housing Federation for a loan amount 
of Rs. 52.02 crores for construction of 11549 dwelling units 
till 1998-97.

(c) One composite cash loan housing scheme for a 
loan amount of Rs 45.02 crores envisaging construction of 
6808 dwelling units submitted by Kerala State Cooperative 
Housing Federation is in the ppeline of HUDCO.


